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Iy cancelled. The other case is under 
inYestiiation. 

(d) The possession and sale of 
Poisons is regulated under Poison's 
Act 1919. The police are exercisin, 
vigilance in this regard. 
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j Air Field, ItaDchl 
U45 .. ' Slrri p, K. ~  Will tlle 
Minister 01 Ddenoe b., pleased to 
Itate: 

(a) whether it is a fact that anum· 
ber of plots measuring 643,47 acres 
acquired fJr the airfield at Ranch' 
were declared surplus by his l4iuja. 

try and it was cfecided to reconyt!)' ~ 
lame to the original owners after ,... 
covering tHe compensation mODe)' 
paid to them; 

(b) whether it is a fact that slime 
owners have not yet been reconveyed 
their lands although they had deposit-
ed their money long ago and have 
made several representations to the 
authorities concerned; and 

(c) it so, when land will be recon-
veyed to such QWIlers? 

The Minister of Defeuee (lHIri 
J[rlshna Menon): (a) Yes, Sir. At 
one period. 

(b) and (c). No land however was 
reconveyej and only one deposited 
any money. He too deposited it lon, 
after the prescribed date. In the 
meanwhile the Government had to r. 
view and revise their requirements, 
The question of the reconveyance 01' 
the land to original owners has ceued 
to be relevant any longer. 
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/ UDlver5lty at Madurai 
1446. Shri Muthiah: Will the MInis-
ter of Education be pleased to state: 

(a) whether a new University will 
be started in Madurai city in adra~ 

State during the Third Plan period; 

(b) it so, when it will be started: 
an:! 

(c) whether it will be of the fede-
ral type or affiliating type? 

The MInister of Education (Dr. E. L 
Sbrimali): (a) There is a prnpos:ll 
with the State Government of Madru 
to have a University in Madurai 

(b) and (c). It is for the State 
Government of Madras to take a deci-
lion on these matters. 
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